Annexure-9

Name of the corporate debtor: M/s Srikanth International Private Limited: Date of commencement of CIRP: 30-06-2022: List of creditors as on:
30-06-2023

List of other creditors (Other than financial creditors and operational creditors)

(Amount in%)
Sl.| Name of | Details of claim Details of claim admitted Amo (Amoun | Amount of | Amount [Remarks, if any
No| creditor received unt tof Claim not | of claim
Date of |Amount Amount of [Nature | Amount | Amou |Whethe| % Of | of any | ad-mitted under
receipt  flaimed claim of covered | nt r voting |conti | mutua verificati
admitted [claim by covere | relate | share [ngen | Idues, on
security [ d by | d inCoC| t that
intere guara | party? clai may
st ntee m be set-
off
Income Tax [08/02/2023(10,53,60,698/ [NIL Form F [NA (NA [No INA NA  [NA 10,53,60,698/[Nil Claim submitted after
Department, Fhe expiry of .90 days
Circle-3(1) in wrong claim form
’ and informed the
Hyderabad claimant to approach
the appropriate
authorities for
necessary directions.




